
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

 PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 974 of 2024 

  
IN THE MATTER OF: 

Jitendra Nishad                                                                                          APPLICANT  

VERSUS 

State of Uttar Pradesh                                                                            RESPONDENT 

Index 

Sr. 
No. 

Particulars Page 
No. 

1.   Joint Committee Report on behalf of Central Pollution Control 
Board, (CPCB) in compliance to Hon’ble NGT order dated 
27.09.2024 in O.A No. 974/2024. 

 

2.  Annexure- I A copy of Hon’ble NGT order dated 27.09.2024 in O.A. 
No. 974/2024.  

 

3.  Annexure- II A copy for e-tendering along with e-auction dated 
30.05.2020 to Ravi Shankar Shukla 

 

4.  Annexure- III A copy of Letter of Intent for Lease Agreement issued 
by the District Administration to the Project Proponent (PP) dated 
11.08.2020 with Ravi Shankar Shukla 

 

5.  Annexure- IV A copy of MoM of Public Hearing dated 20.10.2021  

6.  Annexure- V A copy of Environmental Clearance granted by State 
Level Environment Impact Assessment Authority (SEIAA), Uttar 
Pradesh dated 15.10.2020 

 

7.  Annexure- VI A copy of Consent to Operate  granted by Uttar 
Pradesh Pollution Control Board (UPPCB) to Project Proponent dated 
17.11.2023 

 

8.  Annexure- VII A copy of satellite image dated 09.06.2024  

9.  Annexure- VIII A copy of E- auction notice for the lease was issued 
by District Magistrate, Prayagraj dated 07.09.2017 

 

10.  Annexure- IX A copy of Letter of Intent (LoI) for lease issued by 
District Administration to Project Proponent (PP) dated 11.05.2022 

 

11.  Annexure- X A copy of Environmental Clearance (EC) granted by 
State Level Environment Impact Assessment Authority (SEIAA), 
Uttar Pradesh dated 08.03.2018 
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12.  Annexure- XI A copy of Consent to Operate (CTO)  granted by Uttar 
Pradesh Pollution Control Board (UPPCB) to Project Proponent dated 
24.04.2023 

 

13.  Annexure- XII A copy of e-auction notice issued to Project 
Proponent (PP) by  District Magistrate, Prayagraj  dated 20.08.2020. 

 

14.  Annexure- XIII A copy of Letter of Intent (LoI) for the lease was 
issued by District Administration to  Project Proponent (PP)   
24.12.2020 

 

15.  Annexure- XIV A copy of First Environmental Clearance (EC) 
granted by State Level Environment Impact Assessment Authority 
(SEIAA), Uttar Pradesh  dated 19.10.2021 

 

16.  Annexure- XV A copy of District Survey Report (DSR) for minor 
mineral excavation by the District Environment Impact Assessment 
Authority, Allahabad, U.P. and District Mining Officer- Allahabad, 
Department of Geology and Mining Uttar Pradesh dated 05.09.2017  

 

17.  Annexure- XVI A copy of  Replenishment Study (December 2022) 
by Central Planning & Design Institute Limited  

 

18.  Annexure- XVII A copy of  Action taken by the Mining Department 
dated 30.07.2024  

 

 

 

 

(Filed by Adv.  Atif Suhrawardy) 
On behalf of Central Pollution Control Board  

 
 
Place: Delhi 
Dated: 02.11.2024 
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